
FACTUAL AND ACTION TAKEN REPORT 

 OF JOINT COMMITTEE 

    IN OA 695/2019 (PB) 
 

 HARDESH KIRAR 

VS 

State Of MP and ORS 

 

Date of Inspection- 16.06.2021 [Enclosure A] 

Committee Members:- 

I. Assistant Engineer, Regional Office, MPPCB, Bhopal 
II. Sub- Engineer, Regional Office, MPPCB, Bhopal 

 
Date of Inspection: - 16.03.2021 [Enclosure B] 

Committee Members:- 

I. SDM (Revenue), Govindpura, Bhopal 
II. Additional Commissioner , Nagar Nigam Bhopal 

III. Executive Engineer ,Regional Office, MPPCB, Bhopal 
IV. Executive Engineer, Nagar Nigam Bhopal 
V. Encroachment -in-charge, Nagar Nigam Bhopal 

VI. Tehsildar, Govindpura, Bhopal 
VII. Assistant Engineer, Regional Office, MPPCB, Bhopal 

VIII. Sub- Engineer, Regional Office, MPPCB, Bhopal 
 

Date of Inspection: - 12.01.2021 [Enclosure C] 

Committee Members:- 

I. SDM (Revenue), Govindpura, Bhopal 
II. Encroachment -in-charge, Nagar Nigam Bhopal 

III. Executive Engineer ,Regional Office, MPPCB, Bhopal 
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REGIONAL OFFICE 
M.P. POLLUTION CONTROL BOARDD 

E-5 Paryavaran Parisar Arera Colony Bhopal - 16 
Telephone:-0755-2466392 Email:-romppcb_bpl@rediffmail.com 

Outward No. 1450 R0 PCB/BPL/2019/NGT-695 Bhopal, Dated 181 oZ/ 20211 

To, 
Legal Officer, 
M.P. Pollution Control Board, 

Bhopal (M.P.) 

Sub: O.A. No. 695/2019 Hardesh Kirar Vis State of Madhya Pradesh. 

Ref: Hon'ble NGT Principal Bench New Delhi order dated 06.10.2020 

With reference to the above case Hon'ble NGT Principal Bench New Delhi by 
order dated 06.10.2020 directed, "Let further step be completed by the District 
Administration and the Nagar Nigam and report filed by State PCB on behalf the joint 
committee. As done earlier by e-mail at judicial-ngt@gov.in preferably in the form of 
searchable PDF/OCR support PDF and not in the form of image PDF". 

As per direction, Sub Divisional Magistrate (SDM- Revenue) Govindpura, 
Bhopal - Shri Manoj Verma, Encroachment In-charge, Nagar Nigam Bhopal Shri 
Nasir Khan & Executive Engineer MPPCB Bhopal Shri A.K. Bisen jointly inspected 
the site on date 12.01.2021 mentioned in the order dated 06.10.2020. 

On dated 16.03.2021 on the directions of Shri Manoj Verma (SDM 

Govindpura) Shri Manoj Shrivastava (Tehsildar Govindpura, Bhopal), Shri Nasir 
Khan (Encroachment In-charge, BMC, Bhopal), Shri Anil Tatwade (Executive 
Engineer, BMC, Bhopal), Shri Salman Khan (Sub-Engineer, MPPCB Bhopal) and 
Shri Adarsh Malviya (Assistant Engineer (C), MPPCB Bhopal) jointly inspected the 
site mentioned in the order dated 06.10.2020. 

The factual status is enclosed here with for necessary action please. 

Encl: As above (Total Page - 18) 

(Brajesh'Sharma) 
Regional Officer 

Outward No. RO /PCB/BPL/2019/NCT-695 Bhopal, Dated 12021 

Copy to:- 
1. District Collector, Bhopal for information & necessary action please. 
2. Commissioner, Municipal Corporation, Bhopal for information & necessary action please. 

3. Member Secretary. M.P. Pollution Control Board, for information please. 

4 Advocate Smt. Parul Bhadoria M.P. Pollution Control Board, 
for information please. 

(Brajesh Sharma) 
Regional Officer 
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Status Report 
Subiect:- Order passed by Hon'ble NGT Principal Bench New Delhi on dated 06.10.2020 in 

ase OA no. 695/2019 (Hridesh Kirar V/s State of Madhya Pradesh). 

As per the direction of Hon'ble NGT (PB), New Delhi on dated 06.10.2020, joint committee 

comprising the members Shri Manoj Shrivastava, Tehsildar, Govindpura Bhopal, Shri 

Radheshyam Baghel, Revenue Inspector, Govindpura Bhopal, Shri Jagdish Patel, Revenue 

Inspector, Govindpura Bhopal, Shri Adarsh Malviya, Assistant Engineer (C), MPPCB Bhopal, 

Shri Salman Khan, Sub-Engineer, MPPCB Bhopal, Shri Anil Tatwade, Executive Engineer, 
Nagar Nigam Bhopal, Zafar Sohail, Assistant Engineer, Nagar Nigam Bhopal, Shri Nasir Khan, 

Encroachment Incharge, Nagar Nigam Bhopal and Patwari Shri Ashish Mishra visited the site on 
dated 16.03.2021.Photographs are enclosed as Annexure 1. 
1. During the joint committee visit complainant Shri Hridesh Kirar and Sanjay Mehta Director, 

Raj Homes have produced one agreement Annexure 2 in which they have expressed their 

consent over the matters as explained below. They have also produced one affidavit in support of 

their mutual agreement as per Annexure 3&4 
2. Joint committee has inspected the whole site and found that remedial measures have been 

initiated by Raj Homes. Raj Homes has started channelizing the nallah behind Shri Hridesh 

Kirar's house, near house no. D 538 the nallah which was earlier 5ft deep and 10ft wide has been 

made 12ft deep and 20ft wide now. This nallah approaches the house of Shri Hridesh Kirar 

where it has been made wider by 30ft and deep 15ft.Along with this one more nallah which is 

coming from Kolua village meets in this nallah where it becomes 35ft wide. The above- 

mentioned nallah is being constructed 30ft away from Mr Kirar's house. This has resulted into 

30 x 128 (ft) = 3480 sq.ft land availability which is a part of Mr Kirar's land. Similarly, in North 

direction also a land measuring 24 x 350 (ft) = 8400 sq.ft area also became available of Mr 

Kirar's land. With this the land of Mr Kirar is now not being affected by the nallah. Raj Homes 

has also initiated suitable arrangements from the ehannelizing of nallah water. Due to above 
arrangement Mr Kirar is now satisfied and has no issue with Raj Homes. Photographs and report 

dated 17/03/2021 in enclosed as Annexure 5&6. 
3. Concerned officials from Nagar Nigam and Pollution Control Board have also approved this 

arrangement. 
4. Shri Sanjay Mehta from Raj Homes apprised that they have channelized the nallah so that the 

water from the nallah would not enter into Kolua Village and Mr Kirar's House and even in 

condition of heavy rains the water from nallah will not affect the common people and will drain 

out in its own way without creating any problem. 

5. Officials from Nagar Nigam approved the above-mentioned remedial measures and are also 

convinced that water even during the heavy rains will not enter into Kolua village and Mr Kirar's 

house. 

6. Shri Hridesh Kirar has expressed his consent with the above-mentioned remedial measures 

and expressed that he has now no issues left with Raj Homes. 
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7. Sanjay Mehta from Raj Homes also told that under PPP mode a sewerage network upto Maholi 

Damkheda Sewage Pump House is also proposed, letter is enclosed as per Annexure 7. 

8. The complainant Shri Hridesh Kirar has shown satisfaction with the work in progress as per 

Annexure 8. 

(A.K. Bisen) 
Executive Engineer 

Regional Office, 
MPPCB, Bhopal 

Mob. No. 98272792723 

(M.P Sin 
Additiond Commissioner 

Bhopal 
Mob. No. 9425184512 

(Manoj Verma) 
SDM (Revenue) 

Govindpura, Bhopal 
Mob.No. 9893091290 

(Anil Tatwade) aya 
Executive Enginedr 

Nagar Nigam, Bhopal 
Mob. No. 9424499608 

(Manoj Shrivastava) 
Tehsildar 

(Nasir Khan) 
Encroachment Incharge 

Nagar Nigam, Bhopal 
Mob.No.9179860066 

Govindpura, Bhopal 
Mob. No. 9617039039 

Q00co ash 

(Salman Khan) 
Sub-Engineer 

Regional Office, 
MPPCB, Bhopal 

Mob. No. 8770777169 

(Adarsh Malviya) 
Assistant Engineer (C) 

Regional Office, 
MPPCB, Bhopal 

Mob. No. 9575912347 
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Annexure 1 
Joint Committee Inspection on the matter of NGT O.A. 695/2019 order dated 06.10.2020 

Inspection Date 16.03.2021 

D/519, New Minal Residency, Minal Residency, Bhopal, Madhya 
Pradesh 462023, India 

D/513, New Minal Residency, Minal Residency, Bhopal, Madhya 
Pradesh 462023, India 

Longitude 
77.4449346 E 

Latitude Longitude 
77.4451948 E 

Latitude 

23.2783125 N 23.2786135 N 

Altitude 432.6 meters Local 12:18:43 PM Altitude 432.26 meters 
Local 12:07:08 PM 

GMT 06:4843 AM Tuesday, 16-03-2021 
GMT 0637:08 AM Tuesday, 16-03-2021 

Photograph of remedial action in progress by Raj Photograph of remedial action in progress by Raj 
District Homes Homes under the directions of under the directions of District 

Administration and BMC, Bhopal at the main Administration and BMC, Bhopal by channelising 

point of dispute by channelising drain behind the drain 

Hirdesh Kirar's house by increasing width and 
depth of drain at the confluence of Kolua drain and 

Raj Homes Drain as mentioned in the Panchnama. 
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Annexure 

D/528, New Minal Residency, Minal Residency, Bhopal, Madhya 

Pradesh 462023, India 

D/514, New Minal Residency, Minal Residency, Bhopal, Madhya 
Pradesh 462023, India 

Longitude 

77.4451112 E 
Latitude Longitude 

77.4458538 E 
Latitude 

23.277775 N 23.2784855 N 

Local 12:13:57 PM Altitude 433.05 meters Local 1213:33 PM Altitude 433.16 meters 

GMT 06:43:57 AM Tuesday, 16-03-2021 GMT 06:43:33 AM Tuesday, 16-03-2021 

Photographs of Joint Inspection Team including Tehsildar, Nagar Nigam and MPPCB officers with 
complainant Hirdesh Kirar and Sanjay Mehta- Director, Raj Homes for status report of NGT 695/2019 

order dated 16.10.2020 
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FTRTION ATED EKegiStration and Stamp Departmentun 
STATON AND ST APS DEFARTtadhva PradesheTA UEP/R M TRATION AN! STAiPS DEPARTMLNT 
E TRATION ANI STAMPS DEPARTMENT GE RrCGKION AN:TArS DCPART E.GERATiON AND STAMIS DEPARIMENT C RATN AND STA EaRTM EGiSTRA TiKON AND Aa' DEPARTAMENT E R RT ONA)SiE,A EFFRTM F TRAON ÁANT TAME OEPARTMENT CSTRA ION ANUSTA:S iJPARTM i LNT ()E REGIS RATiO AND STAM DPARi1:I( E CTPA'ION ANt: SiAFDEPAR TM 

T REGTRA{N AN:? ¢AA:S TEQer 
4fNT OF RSRATKNAND STA.s Drp lCaTe,orSlampPuty I 

EPARTMF

E-Stämp Code: CF REGiTRATN AN 01010506032021011001 R:ASTAsr i'Rf,i TR ' ANL i 

iiAiiN ÀNI. 
Total tSLmp AmOuNt:iSTRATION AN) 44RP>s FPAR*ATAi GSTR EnSTANM FFAiA 

Jovt:'Stämp Duty RS.)N AN) SI000'» DEPARTIMENT K T'AOMunicipality Duty (Rs.)0 T: *i t i 
ziiAON ANi AMr DErÁRTRitNT RE(StE 

anpa Py AES:/1RATION ANI) AMPS (OEPARTME NT (F RECIHSTRE.DPkat AmountRA 0 ARBIAD}a° 
Bxempted Amount(RST)CN AND OANS PARTKMENT OF REISTAi: AAtISTAP, HFFARTA 

E-Stamo Tvte REGSTRNTICN ANi 

Issue Date & Timne RTN AN) :06/03/2021R16:15:51 ,1,ct 

Service Provlder ör Issuer Detáils SHUBHAM JAIN/SPÖ10541610202000084 
SP/SRO/DRO/HO Details N SHOP NO-10,17; HOUSING BOARD COLONY NEAR POLICE CHOWKKAROND, 

it:EI'A:.iri 

HT DE RE tiRATKON AN QNJUDICIA E r e i 

RATRON AND BHOPAL HUZUR BHOPALRA A517 r EARTN EksT7TIKHi AA STA 

i7RAiN AN)Agreëment/Memorandum of an agreement FATENT REiEATIO! ANSTi 1ND T 
* ATN AND T Deed Type 

Deedinstiument r R57RiON ANIT AfArelating to secute repayment of a loan or debt.-:0.25 percent ofi the:amountioE loan or 

FNT Ti REETRATG AN ST*. NT R RAT KN ANI S , 

RTCN Adebt, subject to a maximum of five lakh rupees ENT CF REGIS TRATIC ANn sT 
Purpose 7:RAION AYRAZINAMA 

HIRDESH KIRAR S/O D/0 W/O.C/O NAND KISHORE KIRAR, 
BINDIYA HOUSE, WARD NO-74, GRAM-KOLUAKALAN, BHOPAL Madhya Pradesh 

INDIA 
1 

Name 
Address R 

. 

Number f Persons 
ondEPateDnE 

Organizat:on Name 
Address 

Number f Persons 

Ms RAJHOMES PYT LTD o 
21, ZONE-1I, M.P. NAGAR, BHOPAL BHOPAL Madhyä Prades INDIA A 

i 

. i 

". 

RAZINAMA: 

.". 

. 

OvN N T, 

ANIT,^': 

ArtT,:N 

ADHSVE hi s. A N 1' i 

i 

.. C?,f1 ,i 

Digitally signed'by . 
SHUBHAM JAIN 
Date: 2021.03.06 16:15:53 

IST 

STR7 AN A? 

-. 
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Ann-2 

zToftaTAT 3TT faras 613 hotst atuTET aat uerf 

aars faareit-aora 70 
UT qgpei, TBÉtT EUR aT T0-74 
forcT HTUTTI KTAR 

3Tecga 
.07 

015 

ov 
UCT. tEaT 3T 50 a TaT-21, Ge-2 

OF 

faTa5-1 8.06.2015 2 ZIT fdHTOT A zitATba 5RATT 2T 34TT 
zitaia 31gT 0.09 

eTaf s 37dta faaT T ZET 

2) 

AT TE taTR 3R 30 The HT JRT aIGT 

3) 

...2. 

11



..2.. 
a) 

6) 

R 

DL 

3 afur 
A 

toRIUT GTTT, 3tT: 37 térBTYa 5. OA695/2019 st arfda da 

8) 

fai-/03/2021. 

1.eekaTam vebma 
Slo M iyam Singh AuthoTisa0 Sinaicry 

&TETT 
1Ta kulah kalaM f&t uereBTZ 

ATTESTED 

TIFIED BY ME 
2. Rampa Reghua 

"**"°°°**9° 

******** 

GHULAM NIZAMUODIN 
ANY ^MQUM 

urc.s*. 
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s5 

111, 192/1 1 1, 198/82/1 3T I JT t À aorb B&T fRTZ Dt aT frrT aAT 0 77/2 

N 

05) 7E fs 3T arua-q 

Authorisel Signatory 

erqeraidaT 

37 2rYa-y3 3TT is.o 2021 AtUTET frounfea f»aT JTT| 

T.TE), SwORN BEFORE ME THE WITHIN NAMED 
IDENTIFIED BY ME 

Name..desdca..Siaysla 

N 0agnatory TterrtT 
Address...2zma 
ahiliAHSa 

/Y ANIL KUMAR SON! 

NOTARY-ADVOCATE RHOPAL (M.P.) INDA 

13



NO NaI 
01,tdtdaT FIIH UIA algaTbai,azzita zugars a-74,fieT-tqTT 9Tuds 

1. f5 AÅ zHd THRI FAT5-7 7/2 big3Tc* ZT 0.93 UbE 

TTerautdaT 
IARIYTI 

T fsTR ATTH sft va.a. feperr 3 auzs faaTdt-rAid a0-01, 

NAT 

Fyeruisai SWORN BEFORE ME 
IDENTIFIED BY ME 

Name:Teekamm 
Aoress MP Nagad 

16/ 31Pp92, 
SANIAY FALIWAT 

NOTARY a ADVOCATD 

ROPAL (MI)NA 

Ctonah1re 

VDIA
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Ann-56 
Hia A31fAH/2021 TT fi /03/2021 

fau yars, 

HEZIUTT, 

HT T ER 3f97YU 44T uYU HT7 695/2019 f 06.10. 

2020 qrta arT a 79TG HI 

-00 

15



7HT-HTET 

cHIc /1.3.fa.3/2021 
ufafetfa 

f.H.Mgi. sia-151 TaL 
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Vetsite: w'W1.rajhomes.co 

Hnn 

RAJ HOMES 

TUTT, f&atao 4 5ari, 2021 

T (TOTO) 

aicfsaT Bai 29/01/2021 am fraies 11/12/2020 oiftyT faercs 

HEtaa, 

ufrera iT 21.75 GRT u fàeraes fafr a 5.00 aT H U5 15.(i0 

1) 5,75,000/ GRT 003319, ars 08/02/2021 

2) 5,00,000/ GRT DiT 003320, fRes 26/02/2021 
3Tt3gftaTE a, ATE TRT RTI 

3 5,00,000/- &RI 003321, aTes 26/02/2021 

3Ttrpa AT4TEt 

REGISTERED OFFICE: 2i. Zone-il. MP Nagar, Bhopal-462011
RP RAOICE: a. Ra, Graup, Minal sesiden:y, i K Road. Shooal-4E 202 1, PH 0755 404106- 109. Call entre. 9183899%166 Email enquiry@ralbomez 
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uTTYTúeer RIUTET fiyg FrEIZH <r 

nPPc 

Al 

ne cesy alton eE (rATT 

ts6T TS L er 8 ao ogsr gaTUAtR 

16/3t 24 

43/y 

nnner 
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S30x I8 e 384p I6 TASTHT 

MpPCB 

T4 30 84so aigr fr sTT a T 

TOTRT e 6T 

A 

cJT ts ooTrero TErTaT 

o OTT AT 
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6-oT 

613102 
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14[3/2 

Cle non) 

1522 

-ak bhms. 

23



Enclosure- C 24



25



26



27



28



29



30



31



32



33



34



35



36



37


